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Status of implementation of recommendations contained in the Fourteenth
Report (Fifteenth Lok Sabha) of the Department-related Parliamentary
Standing Committee on Urban Development on Demands of Grants 2011-12 of
the Ministry of Urban Development

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI SAUGATA RAY) : Sir, | make a statement regarding status of implementation
of recommendations contained in the Fourteenth Report (Fifteenth Lok Sabha) of the
Department-related Parliamentary Standing Committee on Urban Development on
Demands for Grants 2011-12 of the Ministry of Urban Development.

MATTERS RAISED WITH PERMISSION

Opposition to construction of dam in North-Eastern border of Tawang by local
monks and villagers
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SOME HON. MEMBERS : Sir, we associate ourselves with what the hon.
Member, Shri Tarun Vijay, has said.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Okay, the whole House
Associates.

Implication of the reported statement of Hillary Clinton advising India to
reduce import of oil from Iran
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* Expunged as ordered by the Chair.



